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_ *67. SHRI V. M. CHORDIA : Will the
S W 8. N 5 Pl Minister of TRANSPORT be pleased to slate :

[t e arw e “adwa’ - -

=M # Farafa |97 FE T
ZHET & dT¢ F@T § Ay A1 97 98 AT
¢ & s ww FaveafT, 47 F w10
fasmge 21 @ 2 1 A 2z . freea
2 % w9 F fAu "TET W %7
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SHRI C. SUBRAMANTAM: It is a
different question altogether.

MR. CHAIRMAN : It
out of this.

Joes not arise

*66. {Postponed to the 8th March, 1965.]

freeit ufvaga =t ==t |
weafas  wiE

*67. At famagwT  wAwEEsi
arcfear : s afaes 5491 92 399
1 &7 F47 5

(%) @dm amEmE SfawFET T
faeft afvaga #1 awi ¥ seafos iz &
aTe § FAT FEATE A2 A
(&) 1963-64 F 71 H 31
feovaT 5% seafas A2 § e e
7 Fra o aqr 39 ame
% gega fwar w7

t[ ] Hindi transliteration.

(a) the steps taken by the Regional
Transport Officer in connection with too
much over-crowding in the D.T.U. buses; and

(b) the number of cases of over-crowding
challaned and produced in courts during the
year 1963-64 up to the 31st December ?]
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‘[ 1 English translation.
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(4) aramamE AEwEFarE &1 qfF
F fqu smaET A1% 97 grgaz T4 11
v a7 & o

(@) =@ &wa § w@eafas g a1

t[THE MINISTER oF TRANSPORT (SHRI
RAJ BAHADUR) : (a) and (b) A statement
giving the information required is laid on the
Table of the Sabha.

STATEMENT

(@) The following measures are being
taken by the Delhi Transport Undertaking
to provide increased transport facilities
with a view to reducing over-crowding in
the buses. No steps have been taken in
this regard by the Transport Authority.

(i) Gradual augmentation of its fleet of
buses. The Undertaking has a phased pro-
gramme for addition of new buses to its
fleet annually.

i
(i)  Ensuring proper maintenance of its
existing fleet of vehicles with a view to
maximise vehicle utilisation.

(iii) Meeting heavy requirements  for i
transport facilities on particular routes at !a
given point of time by day-to-day adjustment
of buses operated on different routes so
as to minimise inconvenience to | the public.

liv) Hiring of private buses temporarily ! to
cope with traffic requirements.

(b) No case of over-crowding has been '
challaned during this period.]

it fmergw wammEst Siefear
Far AW F 9z qar & w5 famiw g
w1965 & femww’ oam &
aratfer # “gmaftw S am &
waF & ar7Er o Fo go F whrar

[ 22 1-EB. 1965 ]

to Questions 406
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S Uo d(o MW : FFIH | FaT
am 2 R 9rzaz 35 9T 99 AT E |
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f @341 greaz a5 =g AT #
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§ a%17 951 TEAL F 7 A 3AW A7
1% A £ 7
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At @R A 1 faw-fmz v v £
I He F oA H AT 2 fF o4
W/ ATEA Fo dro Yo H F AT
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NgIeT ATTUA X AT FW F ATE
AT F, 09 AT A TH TEHE F TEAT
&, WOnA ¥ A #, dEea § EA
& 9% SMOFr 1w F1E 6 A H 7 100
T899 TH § 1 ¥ A9 &2 & Aaws
HETAT AT Wi AFAT 7 AT A
4 TH A AA AT AFAT A7 AT
{T9s TrA FT OFAA KT AT T E

G. M. MIR : Sir, the D.T.U. is not in
a position to meet the requirements of Delhi's
population and 1 have heard people refer to
D.T.U. as "Don't Trust Us". So | woi'Jd ask
the hon. Minister what action lias been taken
with regard to thi- Why should not the private

owners of bu "- be asked to lake up this job
?

i TS WGIIT  qE AT AT G
B RS gt faaan o qefes § #iz
waqdz & fac qar aaar, (3141 72
T THAT

L MIR: 1lasked the questionin Eli

RAJ BAHADUR : | am sorry.

[ RAJYA SABHA ]|

to Questions 408

MR. CHAIRMAN : It is being translated.
There is simultaneous translation.

SHRI RAJ BAHADUR I think the
question of giving it to the private sector does
not arise at all. We are trying to mobilise all
the possible resources and we have also
increased the Third Plan allocation from Rs.
320 lakhs to Rs. 418 lakhs which is a rise of
Rs. 98 lakhs on the total allocation. And as for
the second part of the question. | may say we
have already augmented the number.

SHRI |. K. GUJRAL : In view of the
inadequate transport facilities available in the
city, some two years ago a special committee
was set up under the chairmanship of the
Chief Commissioner, to recommend alternate
means of communication. May | ask the hon.
Minister if the report of that committee has
been lying on his desk for these two years or
has any action been initiated on the basis of
the recommendation made by that committee
on which some foreign experts also were
there ?

SHRI RAJ BAHADUR: Which report?

SHRI'l. K. GUJRAL : Some two years ago the
Chief Commissioner of that time was asked to
set up a special committee, by your Ministry
and with that committee some foreign experts
were also associated, and it was to recommend
alternate means of communication in the city.
The report bus been there for two years. Mas j |
request the hon. Minister to tell us if that report
has been read and also il action has been
initialed ?

SHRI RAJ BAHADUR : So far as | am
aware. | never allow any report to lie on my
desk and | make sure that every paper on my
desk is cleared by the evening. If there has
been any such report, it must have been taken
into account and this augmenting of the
allocation for the fleet of buses is proof
positive of that fact.

SHRI B. K. P. SINHA : May | ask the hon.
Minister if the attention of Government
has been drawn to this fact thai
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while (here may be over-crowding at certain
peak hours, at certain other hours while the
passengers are waiting at the stand, the buses
go very much un-crowded and they take very
much less than their capacity ? | say this
because at night 1 find that the light in the
board which in-the destination is defective,
and sometTics there is no light. Even if there
is, it so dim that nobody can read the
destination. And in the space meant for ih&
destination board, for reasons of economy
maybe, instead of covering the whole space,
the boards cover only one-fourth of the space
available. The result is thai nobody can read
the destination board and by the time you read
it and try to stop the bus, the bus which is un-
crowded rushes away leaving the people
standing and waiting.

SHRI RAJ BAHADUR : | will certainly

iki information and pass it on to the
Corporation for such action as is required to
eliminate these complaints.

MR. CHAIRMAN : Mr. Arjun Arora.
SHRIN. SRI RAMA REDDY : Sir, . ..

SHRI ARJUN ARORA : He has called
Arjun Arora. Yoti are not Arjun Arora.

Me CHAIRMAN: Two of you cannot put
questions together.

SHRI ARJUN ARORA : May | know if the
Government has tealised the fact that about
20 per cent .of the buses remain

ilay "

AN HoN. MEMBER : No. 30 per cent.

VRJIJUN ARORA : Yes, maybe 30
per cent of them remain idle every day and
that is a serious state of affairs. It appears that
the workshops of the D.T.U. arc very badly
managed and are not efficient. Does the
Government propose to do something about it
5

[ RAJVA SABHA ]

to Questions 410

SHRI RAJ BAHADUR : The figure is not
30 per cent. Out of 914 buses as many as 706
arc running every day on an average. So it
may be about 20 per cent.

MR. CHAIRMAN : Maybe a little arith-
metical inaccuracy.

SHRI RAJ BAHADUR : They are taking
every possible step to improve the main-
tenance. As | said, out of 914 buses, about
100 are old second hand buses put into
service to deal with a certain difficult
situation. So they are trying to do whatever
they can.
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[ 22 FEB.

1965 ] to Questions 412

TleY wega wet ;w7 AAT ATEA
wvETad {39 & Arfza 7 047 forwmda
¥5 fov &7 Az #fw w74 A0 §
ATT TAAT A2 M0 F1 SqTET [
Art & 1 fom &z 9 faaer 77 a9
# formeit 24 |t &1 Ao § 3 fod
duFg 7A@ & w4900 AW @
#fae 7 T F A WA a9z @
THAAT HN TG AFATE g 2 0"
F1% o o Arfer & arf 2 7]

WY TR WEET : FAT WA T
AT &1 a1 #1E ATSIA A4 | AT FEL
Zr 2 & dr-smad &1 9 2
IAET FWE H A8 FATET T R AR
2, 70-80 77 GF ATAT F 7 E |

*68. {The questioner (Shri Sitaram Jai-

puria) was absent. For answer, vide cols.
435-536 infra.]

GRANTS FROM CENTRAL SOCIAL WELFARE

BoARD

*69. 'SHRI P. K. KUMARAN : Will the

Minister of SociAL SECURITY be pleased to
state :

(a) the number of institutions to which

assistance has been granted by the Central
Social Welfare Board during the years 1962,
1963 and 1964; and

(b) how many such institutions are now

defu.nct and how many were actually not
started and what were the reasons therefor ?

THE DEPUTY MINISTER IN THE

MINISTRY oF LAW (SHRI JACANATII RAO) :
(@) A statement is laid on the Table of the
Sabha.

(b) The requisite information is being

collected and will be placed in the Sabha
when available.

t[ ] Hindi transliteration.



